
>69 Oral Answers 5 AUGUST 1953 Oral Answers 170

^  n̂riTT fv  ^

T̂RTOT
I Ri <

m  %fk w  ^ frm n
: ^ T  i  I

«ft 5 IT : ^  ^
^̂FTT f  fV S|‘. T̂
•̂ r?r ^  %F^

T^r^tntnv if j f   ̂ ?

Vo ifto mwiftiT : 4’ %
^  ?fr ^  ^

% fTT3P?f^?% »̂f*T TT
^T%^T 2rr^ ^  ^

’ ^l>rf ^ I
K id n a p p e d  C h il d r e n  in  D e lh i

*143. Shri Naffcshwar Prasad Slnha:
•<a) Will the Minister of Home Affairs 
%e pleased to state how many child­
ren were reported to have been kid­
napped in Delhi in 1952 and tiU the 
•31st May, 1953?

ib) How many cases have been de­
tected and brought up for trial?

(c) What special precautions have 
•been taken to prevent such crimes?

The Deputy Minisler of Home 
AffiOrs (Shri Datar): (a ) 147 r! i'dren 
"Were kidnapped in Delhi in 1952 nnd 
>55 tiU the 31st May 1953.

(h) 56 in 1952 and 24 till 31st May 
:i953.

(c) (i) The Police patrols in main 
streets and bazars have been special­
ly  alerted.

(ii) A vigilant eye is being kept 
'On the activities of persons, who are 
suspected to be indulging in such 
•crimes.

(iii) The public in general is being 
warned to guard against such people 
through poHce-men in charge of beats.

Shrimati A. Kale: May I know
whether the Government has tried to 
find out the object behind this kid­
napping?

Shri Datar: The obiect can be imar 
gined. They are various: either for 
ornaments or for immoral purposes.

Shrimati A, Kale: How many of
these are girls?

Shri Datar: I have not got these
figures.

Shri Nageshwar Prasad Sinha: In
respect of the cases detected, how 
many are due directly to police efforts 
and how many due to the kidnapped 
children escaping from custody and 
reporting to the police?

Shri Datar: I have not got those
figures but I will inform the House 
that out of 147 children, 126 have 
already been restored to the parties 
and out of the 55 kidnapped till the 
21st of May, 1953. 30 have already 
been recovered and restored.

Shri Muniswamy: Do these children 
belong to Northern India or Southern 
India or from all over India?

Shri Datar: They belong to all parts 
of India. They are settled in Delhi.

Shrimati A. Kale: May I know
what Rteps have been taken to punish 
the offenders?

Shri Datar: Steps that are taken
are by way of prosecution.

P o lice  C o m m issio n

M44. Shri Eswara Reddy: (a) WiU
the Minister of Home Affairs be plead­
ed lo state whether a decision has 
been taken by the Government of 
India in the matter of appointing a 
Police Commission?

fb) Have the vlewn of the different 
State Gov<jmment» in this regard been 
received and if so. what are their 
views?
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What would be the personnel 
of the proposed Police Commission 
and what are its terms of reference?

The Minister of Home Affairs and 
States (Dr. Katju): (a) and (b). Not 
yet.

(c) The question has not so far been 
considered as it is premature to do so.

Shri Eswara Reddy: Has the Gov-
•rnment issued any memoranduA in 
the matter of appointinjt a Police 
Commission?

Dr. KatJu: So far we have consul­
ted the Slate Governments, we nave 
received some answers and are await­
ing further answers. These are on 
specific questions and when the 
answers are received the matter will 
be gone into to consider what steps 
should be taken in this important 
matter.

T r a in i n g  o f  A f g h a n  A i r  P e r s o n n e l

*145. Dr. Ram Subhag Singh: (a)
Will the Minister of Defence be t>leas- 
ed to state whether any agreement 
has been arrived at between India and 
Afghanistan in regard to training of 
Afghan air oersonnel in India?

(b) If so, for how many Afghan 
cadets training facilities have been 
mrovided under that agreement?

(c) How many Afghan cadets have 
already arrived in India for training 
purposes ?

(d) Where are they being trained?
The Minister of Defence Organisa­

tion (Shri Tyagi): (a) to (d). At the 
request of the Afghan Government, 
the Government of India have agreed 
to provide training facilities to a 
limited number of Afghan air per­
sonnel in the different air training 
schools in India. 17 Afghan cadets 
and 62 Afghan airmen are receiving 
such training at present.

Dr. Ram Subhag Singh: What is
the reply to part (d) of my question?

Shri Tyagi: I have already replied
(a) to (d). Regarding (d), they are at

various places. The number of va­
cancies which have been allotted to  
them for various courses are at Tam- 
baram, Jalahalle, Begumoet, Jodhpur- 
and other places.
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Shri Tyagi: Training is always ex­
pensive and as such if we train a large 
number of people, naturally, the ex­
penditure increases.
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Shri Joachim Alva: Regarding these- 
Aighan Cadets, has Government taken, 
the view of giving uniform Sfnd syste­
matic training that was meted out to. 
the Indonesian and Burmese Cadets?

Shri Tyagi: All these countries are* 
treated at par.

Mr. Deputy-Speaker: Next ques­
tion.

Exports to M ahe

*146. Shri A. K. Gopalan: (a) Wilt
the Minister of Finance be pleased to 
state whether from the 21st May. tD53v 
a new order has been oassed by fhe 
Central Excise authorities prohibi­
ting the carrying of any articles other 
than bidis and milk by persons goin^ 
to the French Indian settlement ofr 
Mahe on the Malabar Coast from thê  
near parts of Malabar District?




